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Sh. Abhishek Mishra, PCS for the respondent company. In the present matter,
petitioner PCS had earlier made request by mentioning for adjournment in the matter

from 7™ December to 11" December, 2017 due to some personal difficulty.

Since, today the respondent is now appearing through PCS Mr. Abhishek
Mishra alongwith Arpit Suri. Therefore, they are granted opportunity to file reply to
the present petition. The petitioner/representative petitioner are directed to serve a

spare copy of the present company petition to the respondent B

_ ’"%“En,umi,th-—
List the matter on 11" ey, 2017.
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Dated:07.12.2017 H.P. Chaturvedi, Mémber (Judicial)
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